
GOVERNMENT OF JAMMU AND KASHMIR 
DEPARTMENT OF LAW, JUSTICE AND PARLIAMENTARY AFFAIRS 

Civil Secretariat 
Srlnagar/Jammu 

Notification 

Jammu, the f'f April, 2019 

SRO -;2..66 - In exercise of the powers conferred by sub-section (1) of section 
12 of the Code of Cnminal Procedure, Samvat 1989, the Government hereby appornt Shri 
lrshad Ahmad Sheikh (Jr. KAS) Tehsildar Qazigund to be the Executive Magistrate of the 
first class who shall exercise all the powers of an Execubve Mag1strate of the first class 
withrn territonal JUrisdictron of Tehsil Qaztgund 

By Order of the Government of Jammu arid Kashmir. 

Sdl· 
(Achal Sethi) 

Secretary to Government 

No. LD(P)95/1-Anantnag Dated :.S · 04- 2019 

Copy to the :-
1. Commissioner/ Secretary to Government. Revenue Department 
2. Divisional Commissioner. Kashmir. . 
3. Additional District Magistrate, Anantnag. This is with reference to hts letter No 

4. 

5. 

OMAJA11SI5842 dated 13.03 2019. . 
General Manager, Government Press, Jammu for publication In an extra ord1nary 1ssue 
of the Government Gazelle ~ • 
SRO section, Department of Law, Justice and Pa entary Affa1rs. (W.7 S C) 

g/~ 
(Khursheed Ahmad Bhat) 
~uty Legal Remembrancer. 


